N?  Written Answers
Extension given to Expert Commiltee
Appoint:d to Examine Proposals
for New Prefabricated
Housling Factorles

10005. SHRI RABI RAY :
SHRI MAYAVAN :
SHRI N. R. LASKAR :
SHRI DHANDAPANI :

Will the Minister of HEALTH AND
FAMILY PLANNING AND WORKS.
HOUSING AND URBAN DEVELOPMENT
be pleased to state :

a) whether it is a fact that the experts
Committce appointed to examine proposals
for several new prefobricated housing
factories hss been given an extension of
time ;

{b) if so, the reasons therefor ; and

(¢) when they propose to submit their
report and the detais thereof ?

THE MINISTER OF HEALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOPMENT
(SHR1 K. K. SHAH): (a) The reference
appears to be to the Committee appointed
to study cost reduction in house-construction
and the adoption of methods of pre-fabri-
cation and mechanisation. If so, the answer
is in the affirmative.

(b) Visits to a number of States in the
country for consultation and discussion took
longer than expected and an extension of
1§ months was found inescapable.

{c) By the middie of May, 1970.

Statement made by the Prime Minister
in Madras Re price Rislog Trend

10006. SHRI1 P.C. ADICHAN :
SHRI HIMATSINGKA :
SHRI D. AMAT :

Will the Minister of FINANCE be
pleased to state :

(a) whether the Prime Minister recently
stated in Madras that the price situation was
causing concein to Government ;

\b) if so, in what context thes¢ remarks
were made ; and

(c) the steps being taken by Government
to check the puice rising trend ?

MAY

18, 1970 120

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P. C.
SETHI) : (a) and (b). During the Prime
Minister’s visit to Madras on the 18th April,
1970, some newsmen had asked her a number
of questions, one of which related to the
price situation iu the country. It wasin
that context that the Prime Minister had
stated that while price levels in the country
were a matter for concern, they were not at
present out of control,

(e) The Government keeps constant
watch on prices and takes remedial measures
in the light of the emerging situation. These
measures include fiscal remedies to curb
excess demand, imposition of control on bank
against ¢ dities subjected to
price pressures, arranging imports to augment
domestic supplies, building stocks of food-
grains and maintenance of a system of public
distribution to ensure supplies of essential
commodities at reasonable prices. Wherever
necessary, price control measures are review-
ed and use is made of the E:sential
Commodities Act.
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